b T
M/;fﬂ,/ﬂlve hereln below the detalls of the assets
= -
%

Declara

tion of Assets and Liabilitles @
0 ‘)’3 ‘

I,MQNJ_U_TU:?U, son/daughteﬁwli’e of KITF)RHMT(/,D U

aged..Lb:.!?.ﬂ‘[..f..q...‘f..'?._..... years, belonging to QJHﬁgLEWEMTJ:VE%&EEMLy_ST
O FEFCE. ATTENDENT. oo

service and presently working as
(immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, Details of movable assets

(Assets In joint name indicating the extent of joint ownership will also have to be.

glven) ==
sr. Description Self Spouse bependant-i Dependant-2 be;jendam‘:-a
No. Name(8) _Name Name - Etc. Name -
() | Cash 190‘@/ i o) s C
(i) | Deposits in ¥
Banks, Financial 36} VL NEL NEL NFL-
Institutions And ‘EVC—
Non-Banking
Financial 3).5‘00:7&
Companies
(i) | Bonds, __
Debentiiés and- VL v VFL - | MO | MFL
Shares in
companies ,
(iv) | Other financial )
Institutions, RD it NIl NFL NTL NFL
NSS, Postal Po_gfob."ce ;
Savings, LIC
Policies, etc Qﬁgaw/,r
M i
(v) | Motor Vehicles | -
(detalls of V;L NFL- NFL NTL NI -
make, etc.)
(v) | Jewellery (give .
details of B A™ NFL- NFL NIL VL
welght and U\Ulé
value) fo? . :
f—— ] e
(vii) | Other assets, i
such as values . _ o . - ;
of claims /
interests

per the latest market value In Stock

Note: Value of Bonds / shares / Debentures as
per books In the case of non listed

Exchange in respect of listed companles and as
companies should he given.

* Dependant here means a person substantially dependent on the Income of the
employee. . -MQM:H DYy




B.

Details of Immovable assets

[Note: Propertles In joint ownership Indicatin

also have to be indicated]

é the extent of jolnt ownership will

[ sr,
No.

Description 5

(1)

[ - Location(s)

Agricultural Land

- Survey number(s)

- Extent (Total
measurement)
-Current market value

audivide &

o
=

Mceﬁrat/PT

MYl Droperty,

Spouse

|_Name(S)

—

Dependant-1
Name

Dependant-2
Name

Dependant-3
Etc, Name

x

(i

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total |
measurement)
-Current market value

(i)

Bulldings (Commerclal
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

MBiv ke & amlestr
revdal 1o

;

q

wd Loand,

(V)

Houses / Apartments,
etc.

- Locatlon(s)

- Survey /door
number(s) - ...

- Extent (Total
measurement)

- Current market

)

value
Others (such as

(2)
institu

interest In property)

1 give herein belo
tions and government dues
[Note : Please give separa

w the details of my liabilities / overdues to pu

te detalls for each item)

Amount outstanding as

iblic financial

Sr.
No.

pescription

(a)

(1) Loans from Banks

Department (s

Name & address of Banlt /
Financial Tnstitutions(s) /

-----------------------

(i) Loans from financlal

Institutions

(iil) Government Dues:
(a) dues to departments
deallng with government

accommodation

"(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

Mamiuy Tudy




(d) dues to departments
dealing with telephones
(e) dues to departments
dealling with government
transport (including
aircraft and helicopters) Sk
(fF) Other dues, If any - :

(b) (i) Income Tax Including

surcharge [Also indicate ! NFL
the assessment year upto
which Income Tax Return  |[PRY) Mo ~QnMPSbrsy
filed, Glve also Permanent

Account Number (PAN)] ; (|
(Il) Wealth Tax [Also ]
indicate the assessment
year upto which Wealth
Tax return filed.]
(ill) Sales Tax [Only In
case of proprietary
business]

(Iv) Property Tax

C. personal Detail

GPF/CPF/PRAN No. - l 136335 764F l

Gender - (M/F) '

il = ITTEl a8 | v+ 4. 4 (DD/MM/YYYY) ..
Class/G :-

R [ < wmwo

= i ccFmiy ST

(Full Name e.g. B.A.S.-Blhar Administrative Service;

B.S.S.- Bihar Secretariat Service etc,)

Home District ‘- g Q IVJé 2] ’

at the above details are true

I hereby declare th to the best of my

knowledge and belief.

Signature mejquu ................
Name of Employee: MA. J\/J-U TU:DU e

Place:. ﬁTNﬁ' Deslgnation:..@...

Date:.‘?.b...'.ﬂ?.’.’. :%?.9'; Department:.5ﬁlﬂ.9g.LE.‘mILH.TJ:Vf5' i 4
PATNP :

eclaration. Asset declaration form

Note: piease sign each page of the d
ith computer typed (single side)

must be in A4 size white paper w
in prescribed format. '
4 ‘d\qﬁ»&ﬂ“\ qu“‘




